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RAJYA SABHA 

Thursday, the 13th March, 1997/22nc 

Phalguna, 1918 (Saka) 

The House met at eleven of the                          

clock  Mr. Chairman in the chair. 

ORAL ANSWERS TO QUESTIONS 
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THE MINISTER OF RURAL AREAS AND 

EMPLOYMENT (SHRI K. YER-

RANNAIDU): (a) Yes, Sir. 

(b) to (e) A statement is laid on the Table 

of the House. 

Statement 

The newspaper report refers to the severe 

drought conditions prevailing in parts of 

western Orissa and the resultant misery of the 

people acutely affected. Usually such press 

reports emanate from backward tribal areas of 

erstwhile Koraput, Bolangir and Kalahandi 

districts now reorganised into eight districts. 

The 

measures taken to alleviate the sufferings of 

the people and development of the area 

include the focussed implementation of the 

ongoing poverty allevation programme as 

well as emergency measures under the 

Calamity Relief Fund. Integrated area 

development approach is also being pursued 

through Long Term Action Plan (LTAP) 

covering a period of 7 years launched in 

1995-96. 

2. A Central' Planning Committee 

under the Chairmanship of the Secretary, 

Ministry of Welfare has been in existence 

since 1993 to monitor preventive 

measures against deaths of children in 

remote and backward tribal areas. This 

Committee, in consultation with the State 

Governments, has identified 363 Blocks 

in 52 districts and 13 States which are 

vulnerable in this respect and where 

measures are required to prevent such 

occurrences. These measures include ear 

ly warning system and intensification of 

programmes in basic areas such as Drink 

ing Water, Health Services, Nutrition, 

PDS and employment generation. Orissa 

Government has prepared Action Plan 

for the area so identified in the State. 

3. Rural development schemes are sub-
jected to periodic evaluations by independent 
research agencies. These evaluation reports 
indicate that while the programmes are on the 
right track, there are some areas of concern. 
The findings of these Reports are processed 
within the Ministry and are also taken up with 
the State Governments for necessary correc-
tive action. Efforts continue as a part of the 
ongoing process to improve planning and 
implementation of these schemes. 

4. Generation of employment is most 

crucial for preventing possible starvation due 

to lack of purchasing power, Employment 

Assurance Scheme caters to this need. This 

scheme is demand driven and if the allocated 

funds are utilised and need for employment 

continues to exist additional funds can be 

allocated. 

5. The regions with cases of acute 

misery and deprivation usually emerge 

due to conditions created by several fac- 
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tors such as degradation of environment, 

inequitable distribution of productive assets, 

poor resource base in terms of skills and 

capijal for generating sustained employment, 

weak development infrastructure and 

unresponsive delivery system, among others. 

While schemes of poverty allevation address 

some of these problems, it would require 

action on various fronts and concerted efforts 

from agencies of Govemment of India and the 

concerned State Governments to tackle the 

roots of this problems. 

SOME HON. MEMBERS: Welcome, Sir. 

SHRI GURUDAS DAS GUPTA: Sir, wish 

you best of health. 

MR. CHAIRMAN: Thank you. 

SHRI RAM JETHMALANI: Sir, I find that 

this is almost tragic that an important question 

like this should be dealt with in this most 

cavalier fashion. If you see the question, the 

question divides itself into five parts. Each of 

the answers is a complete evasion of the 

original question and is merely an attempt to 

conceal the facts from the House. 

Sir, in the first part of the question we have 

asked whether, in fact, there are variable 

starvation zones which have become chronic, 

which are incurable and whch have become 

pockets of bureaucratic incompetence and 

worst corruption where funds are being eaten 

up without any benefit arising for the common 

people. No answer is given to this. Then, in 

the second question we have asked whether 

you have detected any flaws in the working of 

your so-called implementation of poverty 

alleviation schemes which you have been 

advertising for the last 50 years; no answer is 

given. Then in the third question we have 

asked; why are things so bad, if they are bad 

at all? No ariswer is given. In the fourth ques-

tion we have asked as to why these starvation 

deaths are taking place and so on; Sir, nothing 

has been given. All that is said is: generation 

of employment is most crucial for preventing 

possible star- 

vation, as if we don't know this. What worth 

the Minister tells that this is being taken care 

of by our Employment Assurance Scheme, as 

if there is no unemployment, as if everything 

is hunky-dory. Then finally, Sir, some truth 

has emerged. In the fifth part of the answer 

you have been able to, at least, admit that 

there are five important factor which are 

producing this kind of "a tra situation. They 

are: degration of envir ment, inequitable 

distribution of produe tive assets, poor 

resource base in terms of skills and capital for 

generating sustained employment, weak 

development infrastructure and unresponsive 

delivery system. Now, you have identified 

five factors. The first supplementary which I 

am putting is this: Will you, Mr. Minister, 

please tell us ever/since you became a 

Minister, what have you done concretely 

during your tenure as a Minister to deal with 

each one of these five factors? 

SHRI AJIT P.K. JOGI: That will require 

one hour. 

SHRI RAM JETHMALANI: Kindly tell us 
as to what you have done. 

MR. CHAIRMAN: The Minister is 
answering. 

SHRI YERRAN NAIDU: Mr. Chairman, 

Sir, I have given the answer to the hon. 

Member. In the last nine months, we have 

given a lot of thrust to the KBK area of 

western Orissa. Our hon. Prime Minister has 

also once visited that area. I also visited the 

place along with the Prime Minister. Sir for 

whatever programmes have been 

implemented so far in the KBK area we 

released the total amount without waiting for 

the utilisation certificates and audit reports in 

order to safeguard the interests of the poor 

people. We have taken a lot of steps to arrest 

migration and to provide wage employment 

and create purchasing power. 

...(Interruptions)... 

SHRI AJIT P.K. JOGI: Sir, today is Prime 

Minister's day. 

SHRI RAM JETHMALANI: Let me put 

my second supplementary. 
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SHRI AJIT P.K. JOGI: Where is the hon. 

Prime Minister? ... (Interruptions)... Has he 

taken your permission, Sir? ...(In-

terruptions)... The hon. Prime Minister is 

supposed to be here. ...(Interruptions)... 

SHRI S.S. AHLUWALIA: He is also the 

Leader of the House. 

SHRI SATISH AGARWAL: Where has he 
gone? 

SHRI AJIT P.K. JOGI: Has he taken your 

permission, Sir? It is a question of the dignity 

and respect of the House. ...(Interruptions)... 

Some respet must be shown to the House. 

...(Interruptions)... Today is Prime Minister's 

day. ...(Interruptions)... 

SHRI SATISH AGARWAL: It is only 

once in a week that it is his duty to answer 

questions. ...(Interruptions)... He should have 

been here. ...(Interruptions)... I strongly 

protest against it. ... (Interruptions)... 

THE MINISTER OF STATE IN THE 

MINISTRY OF PARLIAMENTARY 

AFFAIRS (DR. U. VENKATESWAR-LU): 

Sir, the Prime Minister is coming. ... 

(Interruptions)... 

SHRI RAM JETHMALANI: Sir, kindly 

see what kind of an answer it is! We are 

talking of what they have done to stop the 

degradation of environment. The Prime 

Minister has visited the place! Inequitable 

distribution of productive assets the Prime 

Minister has visited the place! The Prime 

Minister's visit does not solve the problem. It 

only adds to the cost. ...(Interruptions)... 

SHRI YERRAN NAIDU: Mr. Chairman, 

Sir, ...(Interruptions) 

SHRI RAM JETHMALANI: Sir, the Prime 

Minister should answer this question. 

...(Interruptions).., 

MR. CHAIRMAN: Let the Minister 

answer. ...(Interruptions)... If anything is to 

be supplemented, I think, the Prime 

Minster can do that. ...(Interruptions)... 

SHRI YERRAN NAIDU: Sir, the 

Government of Orissa prepared a long-term 

action plan of seven years for KBK districts of 

Kalahandi, Bolangir and Koraput. This plan 

was started in 1995 and this plan will go up to 

2002. A total amount of Rs. 4,557 crores has 

been provided for this plan. The then Prime 

Minister launched this programme on 

19.8.1995. Keeping in view this plan, the 

Govemment of Orissa prepared an action plan 

for one year and the total amount required for 

this plan is Rs. 325.91 crores. 

...(Interruptions)... Sir, this is the total outlay 

for that plan. Last year, our Ministry provided 

Rs. 210 crores for eight districts of western 

Orissa. Now, these are eight districts. 

Previously, the number of these districts was 

three. Sir, out of this amount of Rs. 210 

crores, the Ministry has released an amount of 

Rs. 143 crores. For the year 1996-97 also the 

Government of Orissa prepared an action plan 

of Rs. 490 crores. We have so far released Rs. 

107 crores for these eight districts for poverty 

alleviation, wage employment, self-

employment, development of wasteland and 

to provide other things. With regard to these 

action plans, I would like to say that the 

Planning Commission is the nodal agency. 

The Planning Commission is looking after 

these plans. They are convening meetings 

with other Ministries to coordinate the 

development work in that area. In a way all 

these Ministries are involved to ensure the 

development of this area. 

SHRI RAM JETHMALANI: Sir, I am 

afraid that the Minister continues to behave as 

'Alice in Wonderland'. Sir, this very 

news.item to which we withdrew the attention 

of the Minister and which the Ministry 

acknowledged having read, mentions, "This 

area development approach for poverty 

determination is very high sounding." The 

Comptroller and Auditor General of India in 

its report for the year ending 31st March, 

1995 has said that the whole scheme was 

nothing but a fraud. Not only there is 

misappropriation of money. But the working 

of this scheme has also not produced any 

tangible re- 
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suits. On the contrary, Sambalpur which was 

supposed to be turned into a rice bowl has 

now turned into a begging bowl. Where has 

all this money gone? This is the second 

important question I would like to put. I 

would ask the Govemment whether they are 

prepared to consent to the suggestion that a 

Committee of this House or a Joint Committee 

of both the Houses should be set up to go into 

this question. This is too serious a matter to be 

dealt with through a question like this. 

SHRI YERRAN NAIIDU: Mr. Chairman, 
Sir, it is not true. 

SHRI RAM JETHMALANI: Have you 
read the report of the Comptroller and Auditor 
General? 

SHRI YERRAN NAIDU: It is not true. Sir, 

hon. Members are aware. In regard to all these 

programmes, budgetary allocations are made 

by my Ministry to the State Government. 

Monitoring agencies are there. Area officers 

are also there. As per the instructions of the 

hon. Prime Minister, senior Secretaries visit 

those areas. We are taking a lot of steps. 

Under the Natural Calamity Fund, the hon. 

Prime Minister sanctioned Rs. 50 crores to 

this area. So far, we have released Rs. 50 

crores; by various Ministries. We are pumping 

funds to arrest migration and other things. 

SHRI RAM JETHMALANI: The children 

are being mortgaged. The children are being 

exported to the Middle East for being used in 

camel race. This is the kind of misery 

prevailing there, but the Minister says that 

everything is hunky-dory. 

SHRI YERRAN NAIDU: Sir, in regard to 

the allegation about the sale of children, it is 

denied by the Orissa Govemment. In fact, 

there was one such allegation from Sardarpur 

village under Karwa block of Nuapada 

Disttrict. A public interest litigation petition 

was move before the hon. Orissa High 

Court—OBC No. 7343/K/96. In this regard, 

the Collector of Nuapada District, through a 

sworn affidavit, has 

completely denied the allegation. Normally, 

the newspapers may be exaggerating the 

situation. But the Central Govemment is 

takfing all steps to prevent migration and 

other things. (Interruptions) There was a 

sworn affidavit filed by the Collector of the 

district. (Interruptions) 

SHRI RAM JETHMALANI: Have you 

read the report of the Comptroller and 

Auditor General? (Interruptions) Please 

answer this simple question. Have you read 

the report of the CAG? 

SHRI YERRAN NAIDU: If there is any 

starvation death, if there is any migration, 

please give the information. But as I said, 

already, the Orissa Govenrment... 

(Interruptions) 

SHRI RAM JETHMALANI: I am asking a 

very simple question. Have you read the 

report of the CAG on the working of the 

scheme? (Interruptions) 

SHRI SIKANDER BAKHT: No proper 

answer is coming forth. (Interruptions) 

SHRI RAM JETHMALANI: Mr. 

Chairman, Sir, if we compare the answer 

given with the question put, we will know 

whether the Minister has done the hom-work 

or not. 

SHRI YERRAN NAIDU: I did my home-

work. Normally, the rural development 

schemes are subject tod a periodic evaluation 

by all the agencies. 

SHRI SATISH AGARWAL: That was not 

his question. (Interruptions) 

SHRI SIKANDER BAKHT: He is 

nowhere        near the question 

(Interruptions) 

DR. MOHAN BABU: The Minister is 

answering it. (Interruptions) 

SHRI G. SWAMINATHAN: Sir, the 

question was whether the Minister had read 

the. report of the CAG. (Interruptions) 

MR. CHAIRMAN: Mr. Minister, have you 

read the report of the CAG? (Intenuptions) 
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SHRI G. SWAMINATHAN: Money has 

been pilfered. The report of the CAG is that 

money has been pilfered. Money has not gone 

to the people. What has the Minister to say on 

that? (Interruptions) 

SHRI YERRAN NAIDU: I am answering 

the question concerning my Ministry. In. 

regard to whatever amounts released under 

different heads, they are sending utilisation 

ceretificate. In view of the situation prevailing 

in that area, without going into the opening 

balance and the utilisation certificate, we are 

giving funds in order to arrest migration, in 

order to prevent starvation deaths. Under the 

leadership of Deve Gowdaji, we are taking all 

steps. 

SHRI SATISH AGARWAL: That was not 

his question. (Interruptions) 

 

SHRI YERRAN NAIDU: If any particular 

thing is there, if there is any starvation death, 

please give us the information. The 

newspapers may write so many things. 

 

SHRI SANATAN BISI: Mr. Chairman, Sir, 

I belong to Orissa. I come from that area. Sir, 

sometime back, we had an half-an-hour 

discussion in this House on this matter. We 

discussed this issue, the KBK project and 

other things. The point is, whatever, the 

allocations that are made from here, the State 

Govemment is not doing anything; it is not 

using the money. Another thing is, the 

Agriculture Minister, Shri Chaturanan Mishra, 

made a statement earlier that as far as the 

question of starvation deaths was concerned, 

the National Human Rights Commission was 

examining it. That public interest litigation 

petitions are pending before the hon. Orissa 

High Court as well as before the Supreme 

Court. In view of the situation, it is in the 

fitness of things that article 365 of the 

Constitu ion should be invoked. Article 365 of 

the Constitution should be invoked because of 

the fact there has been a failure on the part of 

the State Govemment to comply with, or 

give effect to, directions given by the Union. 

The Central Govemment is sendirig money. 

The Central Govemment is doing everything. 

What is to be done if the money is not being 

used? (Interruptions) 

SHRI S.S. AHLUWALIA: Sir, what is 

this? How can he bring in an irrelevant point? 

How can he talk about invoking article 365? 

(Interruptions) 

SHRI SANATAN BISI: What is to be done 

if the State Govemment is not doing 

anything? (Interruptions) 

SHRI SANATAN BISI: The State 

Govemment is misappropriating everyting. 

The State Govemment is not doing anything. 

Money is going there. 

MR. CHAIRMAN: You ask a specific 

question if you have one. 

SHRI S.S. AHLUWALIA: Are you 

interested in imposing President's rule udner 

article 365 on the State? 

SHRI SANATAN BISI: The State 
Government is not doing anything. (Interrup 

tions) 

SHRI S.S. AHLUWALIA: What are you 

saying? (Interruptions) 
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 Í ¬ ŗŸΈ Ê →ŷΈ Ã ¢ Ä ̄  Ñ΅ Ã ŗΌ  ĶŢΌ Ķǽ  ĶŷΉ ĶǼ ÑΎ  śˆ  

  ŗǼ  ŗųΉ ŗΆ ŗ·  ╒ őŵΈ Ĺј  ╒ Á ¢ ŃΆ Ä Ń ĺŷźŶΏ ύšŶΎ ¢

 ŚŵŹѓ ›Έ Ã ŗŶźųˆ ¢ Â ¢ ø›Ό Зſ ›Ŷźųˆ ¢ А  śŷ∆ ¬  ̄  ĶΡ ± Ä ̄

  ŗ΅ Ê ŀŷſ  ¢ ↨ŹΆ А Ã ŗΫ ĶŢˆ ←΄  ╒  Ńⁿ őŵΈ  śΉ   ̄  ĶΟ Ńˆ Ňά ŃŴΉ ĶΟ

  ̄  ĶΡ ± Ä ̄   śΒ   ŗΨ ŘŦ΅ ø  ś₣  Í ŀΏ Ķ  Ä ¬  ╒ ³ ¢ ø Ķ₣  Ķź΅ œΈ Ķˇ Śⁿ

  ╒ ŕŪ΅ ↓ũγ΅ ¿ ŗ·  Í Ńˆ Ä ¬ ø śŴŷźŴ· ›Έ  ̄  ĶΡ ± Ä ̄  Ñůά ̄  ®

 ĶΡؤ ĶΡ ÃÔ ЗŢǼ Ĺј ╒  Í ńŴŹǼ  ╒ Ã ŗγźΈ ± ›Έ Ã

  śŵΈ Ñů΄ ŗΈ Śⁿ  ĶΟ  śΉ  ĶŹťŵˆ  ŗ΅ Â ¢ ›Ό Ѓ ŗΌ  ¢ ŀź ›Ώ ĶźũŶˆ

  ╖ ŗΌ Â ¬  śŷƒ ¢  ŃŴΈ ø  Ķ₣ Á ŀ΄  ĶŹǽ ¢ őΎ ¢ ÑΎ » Ń˙ А ДΉ Ķˇ ø ĶΡ

  śΓ  Ä ̄  Ř΅ κ б Ķ б Ķ Ñ΅ Ã ŗΌ  ĶŢΌ Ķǽ  ĶŷΉ ĶǼ ÑΎ  śˆ  ĹΈ ŗųǾ ›Έ

 ╒  śŷ∆ ¬  ŗ΅ ½ ύſ  ŃΌ ÑΎ  Ķź΅ ø Ķ₣  ¢ ŗΌ ňά ¬ ¡  śˆ  Ñź· ¢ →ŷΈ  ╝ 

 Ĺј  ╒ ³ ¢  ŗΨ ø ι  ĶźΆ  ĶΎ ¬  ĶŦŷφ  ŗ΅ Ã ŗ΅ ύſ  Í ̄  Ķˆ Ñũδ

  ¢ ŗΌ Á ĶΟ Ã ĶŸ΅ Ã ĶŸ΅  ŗΨ  ι  ĶΌ ̄  ŗΌ Á ĶΟ  ̄  Ä ¢ ø ι  ĶΌ ̄   ŗΌ Á ĶΟ  Ķź΅  Ķź΅

 Á ĶΟ  ŃΆ ¢ ø śŴŷΎ Ń΅  Ķ Ń΅ А  śŷ∆ ¬  ĶǺ ¢ ڈ  ĶΟ ³ ¢ ø ι  ¢ ŗΌ Á ĶΟ  ĶŷŢ΅ ø ι

 ĶΟ  śΉ  ° ŗŹǽ  ŗ΅ Á ĶΟ Ê ̄  Ä Ń˘  śŷƒ ¢  ŗΨ  ι  ĶΌ ̄   ŗΌ ›ω  Ķź΅   

SHRI YERRAN NAIDU: Mr. Chairman, Sir, 

this question relates to the western    part    of    

Orissa.    So    many 

†[ ]Transliteration in Arabic Script 

 

programmes like Wage Employment, 

Self-Employment, Water-shed 

Development, DOCRA etc. are being 

implemented through my Ministry throughout 

India. The hon. Prime Minsiter has announced 

that 5,433 blocks throughout the country 

would come under the Employment 

Assurance Scheme. The Employment 

Assurance Scheme is a demand-driven 

programme. Wherever employment is 

required by a person living below the poverty-

line, he can demand assured employment for 

100 days. We are releasing money for every 

block in the country. So, there is no problem 

in Wage Employmentd. If any poor man 

wants employment, we are providing him 

employment. We are giving nearly Rs. 60 

lakhs for each block under the Employment 

Assurance Programme. They can construct 

buildings, roads etc. under this Programme. 

They can take the Watershed Development 

Programme and everything else. 
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ŚŶŮ  ̃¢ Ã Ķǿ θ ¢ ŀźŠ˜  ĶΉ κ ŗΈŚŶŮ  ̃¢ Ã Ķǿ θ ¢ ŀźŠ˜  ĶΉ κ ŗΈŚŶŮ  ̃¢ Ã Ķǿ θ ¢ ŀźŠ˜  ĶΉ κ ŗΈŚŶŮ  ̃¢ Ã Ķǿ θ ¢ ŀźŠ˜  ĶΉ κ ŗΈ:::: ø ι ÑΎ À ¢ ŗˆ  ¢ ↨Έ  Ńˆ 

 ĶΌ Śⁿ ¢Ô ŏά ŃŪΨ ķǾ Ķ  ̄  ¢ ŃŪΈ ⅜ ĶŷŴǼ  ↓΅ ¢ ڈ ›Έ ³

  śŢŹųΎ ¬  ŗ΅ Ê ↓ũγΈ Ňά ¢ ›Έ  śΉ  ĶΈ ± ³ ¢  ŗǼ ›Ό  ĶΈ Ń

Ñ΅  Ķ₣  Ķź΅ Â ύ˜ ¢ ÑΎ Ç ŀ  ̃Ķ΄ Ķſ  śΉ  Ã ŗω ¢  ś₣ 
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 ←΄  śΏ  ¬  ĶŦŷφ  śũΚ ›Έ őŵΈ  Í ̄  ŗΧ  ╝  ╒ Ã ŗΫ ĶŢˆ

  ╒  ̄  ĶΟ Ńˆ  ŗΨ  ι ŚΌ ̄  ¢ Ń΅  ̄  ĶΟ Ńˆ Ê ŀŷſ  ¢ ↨ŹΆ ÑΎ ø›Ό  ╖

  ŃΆ ¢ øЈ ¡ ›ω Ã ŗδ΅ ›Έ œŶ˜ Ç Ä  ŗΨ Ś₣ ÑΎ ›Έ Á ¢ ŃΆ Ä Ń

  Í ̄  ŗΧ  ŗΨ Ś₣ ›ω  ≡ǽ ÑΎ ›Έ Á ¢ ŃΆ Ä Ń  ╒  ̄  ĶΟ Ńˆ

 Ћ Ê →ŷΈ  ŗΨ ›Έ ø ι Â ̄  ĶΟ  Ķź΅  ĶΟ  śŷ∆ ¬ Ñ΅ ŗΊ ¬  ŗ΅ ňά ¬

ŢΌ Ķǽ  ĶŷΉ ĶǼ ÑΎ  śˆ  ĶΎ ›Ό Á ¢ ŃΆ Ä Ń ³ Ķ  ╒ ¤ ¡ Ñ΅ Ã ŗΌ  Ķ

ø śŻΜΎ ¬  ĶŢſ ÑΎ  śŹΜΈ ø›ω 

SHRI YERRAN NAIDU: Mr. Chairman, 
Sir, there is no such programme in my 
Ministry. 
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  ŗ΅ Ã ŗΫ ĶŢˆ ←΄ ›Έ  Ńⁿ őŵΈ ø›Ό  Ķź΅ Á ¢ ŃΆ Ä Ń  ╒ Â ¢ £ ¢

Έ ÑΎ  ĶΟ Ê ŀŷſ  ¢ ↨ŹΆ ÑŵŻũÉ�Ĺŵǿ ¢ ŀΈ�É Ĺυ  ŗΨ ÑΎ 

̄  Ñ΅  ĶΠΉ ŗΌ Ķǽ Śⁿ ÑΎ ›Έ ڈ ¢ ΅↓    Ä ¢  ι ÑŵΈ ĶůΈ  ↨₧ŶΡ

ø ĶΡ ŗΌ  →υ Ç ¬ ĶΎ ±  ŗΰΉ ŗΌ  ĶΈ Ń ŏά ŃŪΨ Śⁿ ķǾ Ķ¯ 

MR. CHAIRMAN: Mr. Jagannath Mishra, 
you put your supplementary. (Interruptions) 

I have called Mr. Jagannath Mihsra, please. 

...(Interruptions) 

Mr. Minister, do you want to answer this? 

SHRI YERRAN NAIDU: Yes, Sir. 

MR. CHAIRMAN: Mr. Jagannath Mishra, 

I will call you later. 

SHRI YERRAN NAIDU: Mr. Vice-

Chairman, Sir, there is no scheme for fencing 

as such, but we have permitted them to do 

fencing and everything else under the 

Jawahar Rozgar Yojana. We are releasing the 

Jawahar Rozgar Yojana amount direct to the 

Gram Panchayats and the Zilla Parishads. 

They will fix their priorities. If they want to 

do fencing, they will do it. If they want to 

construct a school building, they will do it. 

They do not have a separate scheme for 

fencing. We have permitted them to construct 

compound walls, do fencing and everything 

else udner the Jawahar Rozgar Yojana. 
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  śΉ  Ñź· ¢ →ŷΈ øŚ₣ ¥ ̄  Ä Ń˘  Ķź΅ А  śΉ  Ń΅ Â ύ˜ ¢  śˆ

 ø Ķ₣  Ķź΅ Â ύ˜ ¢ ÑΎ ›Έ  śΉ  ĶΈ ±  ╒ Ňά ŃŴΉ ĶΟ ø Ķ₣  Ķź΅ Â ύ˜ ¢

  ¢ ńſ  Ķŷƒ ¢  ╝  ╒ ³ ¢  Ń ø Ķ₣  Ķź΅ Â ύ˜ ¢  śΉ  Ћ Ê →ŷΈ

 Ķź΅  Ńˆ øŚ₣ ¥ ̄  Ä Ń˘  Ķź΅ А  śΉ  Ń΅ Â ύ˜ ¢ ňά ¬  Í ̄  ŗΧ ÑΎ 

  ╒ ňά ¬  śˆ  Ã Ķϊ  Ķũά ¢ ø ι  ĶźΆ  Ķź΅ ›ω Ç ¢ ŃŶΡ  ŗ΅

ø Ķ₣  ĶźΆ  Ķź΅ Â ύ˜ ¢  Ń΅  ╔ Á ĶΉ  ĶΟ Ã ŗΫ ĶŢˆ ←΄ 

†[ ]Transiteration in Arabic Script 
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SHRI YERRAN NAIDU: Mr. Chairman, 

Sir, the Hon'ble Prime Minister, 

during his visit to Orissa, promised to 

sanction Rs. 50 crores. Recently, we have 

released Rs. 13 crores under the Natural 

Calamity Relief Fund. In a Committee of 

Secretaries and Ministers, which met under 

the Chairmanship of Shri Chatura-nan 

Mishraji, it was also decided to release the 

remaining 37 crores of rupees. After that visit 

of the Hon'ble Prime Minister, my Ministry is 

having a lot of oepning balance. We are not 

waiting for observing the norms. On the 

instructions of the Hon'ble Prime Minister we 

have released the second instalment of Rs. 37 

crores to the particular areas, without waiting 

for the Utilisation Certificates or the Audit 

Reports. 

Regarding starvation deaths, officials of the 

Orissa Govemment, who came yesterday, 

mentioned in the memorandum submitted by 

them that there was no case' of starvation 

death or sale of children to anybody. Orissa 

Govemment is also taking initiatives to 

establish food centres. They are taking a lot of 

pains. 
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SHRI YERRAN NAIDU: Sir, the State 

Govemment of Orissa is to ensure 

implementation of the Inter-State Migrant 

Workers Act under which the contractors 

exporting the labour because of lack of work 

are to be prosecuted. The State Govemment 

has given instructions to the District 

Magistrates to see if any bulk labour is being 

exported for lack of work. Their-observation 

is that no such incident has taken place. They 

are observing such migrations at the railway 
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stations and at other places. Sir, money is 
there. 

MR. CHAIRMAN: Mr. Minister, money 
may be there, but the point is whether serious 
starvation deaths have been reported or not. 

SHRI YERRAN NAIDU: No, Sir. 

MR. CHAIRMAN: When TV has been 
quoted, something more serious has to be 
done. 

THE PRIME MINISTER (SHRI H.D. 
DEVE GOWDA): Mr. Chairman, Sir, 
particularly on this issue, let us take a non-
political stand. I request the hon. Chairman to 
send a team there. (Interruptions) 
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SHRI H.D. DEVE GOWDA: I am myself 

suggesting: please send a team to find out 

what action we have taken in the last nine 

months so far as the areas affected by drought 

are concerned. After my visit, we have 

released not only Rs. 50 crores, but we have 

also released Rs. 136.5 crores, irrespective of 

the money which had been released earlier, 

which was not spent. I do not want to make 

any comment; I do not want to mix politics. 

What was the money that was released, 

whether it has been spent or not spent—I am 

not going to make a big noise on that. But 

after my visit, I have released Rs. 136.5 crores 

upto to 10.2.97 under different categories of 

the Rural Development programme. And in 

addition to that, under the National Calamity 

Fund, we have released Rs. 50 crores. How 

much money we have spent, how much 

money is yet to be spent and whether money 

is the problem for providing employment, all 

these things the House Committee can study 

and submit a report to this House. 

MR. CHAIRMAN: I accept the suggestion 

to send a House Committee. 

SHRI SATISH AGARWAL: Thank you 
very much. 

Setting up NABI Nagar Super Thermal 

Power Station in Bihar 

†262. DR. JAGANNATH MISHRA: Will 
the PRIME MINISTER be pleased to state: 

(a) whether there is any proposal under 

Government's consideration to set up 

Nabi Nagar super thermal power station 

in Bihar; 

(b) if so, the details thereof; 

(c) by when the work is proposed to be 

started; and 

(d) if not, the reasons therefor? 

THE MINISTER OF STATE IN THE 

MINISTRY OF POWER (DR. S. VENU-

GOPALACHARI): (a) to (d) A Statement is 

laid on the Table of the House. 

Statement 

(a) Yes, Sir. 

(b) Government of India had decided to set 

up a 2000 MW coal based Mega Power 

Project at Nabi Nagar in Bihar. Global tenders 

were invited by the Power Grid Corporation 

of India. On behalf of Ministry of Power, for 

'pre-qualification' of project developers. In 

response to the global tender eight parties 

bought the bid documents. Tenders for pre-

qualification of developers were to be 

submitted/ opened onthe 28th of November, 

1996. Howeyer, due to clarifications sought 

by the prospective bidders regarding the av-

ailability of coal from the linked mine block 

and its commercial viability the bid 

submission/opening has been deferred. No 

bids were submitted. 

(c) and (d) Implementation of the project 

is expected to commence during the Ninth 

Five Year Plan. 
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